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Title: Ruling regarding Notices of Adjournment Motion.

HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion from Shri Jai Prakash Narayan Yaday, Prof. Saugata Roy, Shri Y.V
Subba Reddy and Shri M.B. Rajesh on different subjects.

The matters, though important, do not warrant interruption of business of the day. The matters can be raised through other opportunities.
I have, therefore, disallowed the notices of Adjournment Motion.
... Interruptions)
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PROF. SAUGATA ROY (DUM DUM): Madam, the Prime Minister is meeting the Pakistan Prime Minister. ...(Interruptions)
HON. SPEAKER: Now, Question Hour.
...(Interruptions)
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PROF. SAUGATA ROY: We should at least know. Why are they going? ...(Interruptions)

HON. SPEAKER: Prof. Saugata Roy, I think that for you, yesterday only the Parliamentary Affairs Minister had cleared the issue. Now that your issue
of Pakistan &€;

...(Interruptions)
PROF. SAUGATA ROY: The Foreign Minister went to Pakistan. ...(Interruptions)
HON. SPEAKER: The Foreign Minister is not here. He has clearly stated it. Hence, I have disallowed it.
...(Interruptions)
HON. SPEAKER: No Adjournment Motion on it when I have disallowed it. How can you raise it?
...(Interruptions)
PROF. SAUGATA ROY: She is still in Pakistan. No statement is coming from the Government...(Interruptions) We want to know. ...(Interruptions)
HON. SPEAKER: No, I am sorry.
.(Interruptions)
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HON. SPEAKER: You have not given any notice on any issue. I will allow you after the Question Hour.
...(Interruptions)
SHRI MALLIKARIUN KHARGE (GULBARGA): No, this is very important. ...(Interruptions)

HON. SPEAKER: Why not?

...(Interruptions)
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HON. SPEAKER: Yes, I will allow you. I am not saying 'No'.
... Interruptions)
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Hour. You will be the first person.
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HON. SPEAKER: I will definitely allow you after the Question Hour.
...(Interruptions)
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HON. SPEAKER: Not now. I will allow you after the Question Hour.
...(Interruptions)
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SHRI DEEPENDER SINGH HOODA (ROHTAK): Madam, the mike is not on. ...(Interruptions)
HON. SPEAKER: Shri Deepender, you are not his advocate.
...(Interruptions)
SHRI DEEPENDER SINGH HOODA : But his mike should be on while he is speaking. ...(Interruptions)
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HON. SPEAKER: I will definitely allow you after the Question Hour.
...(Interruptions)

SHRI MALLIKARJUN KHARGE : It is very important smuel ¢ ar ader sifaz 3 uadl dierl &1 sorrsrd d 3 ...(@auer) 31 ot 3 &) wigel & v Ffer urdf & e
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THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam Speaker, Parliament has got certain rules. ...(Interruptions). It is my duty also...(Interruptions). I do
not want to say anything. Let the Question Hour be over. This is not the way. There cannot be two rules - one rule for the Congress Party and one
for BIP..( Interruptions) This is totally against the rules. What they did is totally against the spirit of the Constitution and also mandate of the
people...(Interruptions). They have disturbed the House. They did not allow the drought situation to be discussed. It is totally unfair and uncalled for.
Violating the rules is no good...(Interruptions).

HON. SPEAKER: MNothing would go on record.
... Interruptions) 4€ =
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(Interruptions) 3€; *
11.07 hours
(At this stage, Shri Rajeev Satav and some other hon. Members came



and stood on the floor near the Table.)



